




















































































Annexure- 5 

 

 

 

 



 

 

 

 



 

 

 

 



 

 

 

 

 



 

 

 

 



 

 

 

 



 



INDIA NON JUDICIAL 

! '. Government of Karnataka 
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Authorised Signatory 
Syndicate Rythara Seva 

Sahakara Sangha(N) 
Attlpele, Anekel Taluk. 
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SERVICE AGREEMENT 

This agreement made and executed at ·Bangalore this day 1st of August Two 
Thousand and Twenty Two, (01-08-2022) Between: M/s~•ENVIRO SOLUTIONS, 
a company having its office at.# Sy.No 298 , 2nd floor , &hop No 9, Gopal ~eddy 
Building , Anekal Road, Attibele, Bengaluru 562107 and having their common 
sewage treatment plant at Sy No 28/1,Chikkahosahalli Village. Kasaba Hobli. 
Anekal Taluk, Bengaluru, represented by its proprietor hereafter referred to as the 
"First Part• I "Operator". 
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